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Bachani Yadav
Versus
Union of India & others TS

connected with

Registration (0.A.) No, 77 of 1987 B
Virendra Kumar Misra & others co's Appiicanﬁsﬁfggff, |
| Versus i

Union of India & others «so Respondents. fi

Connected with .%

Registration (0.A.) No. 78 of 1987 ¢
Shriharsh Awasthi sosoe Applicent . {?f

Versus ?

Union of India & others cesae Respondaents., '¢%

A NN :

Hon 'ble S. Zaheer Hasan, V.C.
Hon 'ble Ajay Johri, f.M.

(Delivered by Hon, Ajay Johri, AM.)

For judcments see our judgment of date passed |
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in Registration (0.A.) No, 77 of 1987, Virendra Kumar

Misra & others v. Union of India & others.
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